FORM G (Version-2)
INVITATION FOR EXPRESSION OF INTEREST FOR
PROGRESSIVE METERS PRIVATE LIMITED OPERATING IN
MANUFACTURE OF ELECTRIC METERS AT JAIPUR AND DELHI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN/ [Progressive Meters Private Limited
CIN/ LLP No. CIN: U33111WB2013PTC197828
PAN: AAHCP4036H
2. | Address of the registered office Flat No. 2C, 2nd Floor, Urvashi
Apartments, 3 Hungerford Street,
Kolkata-700017, West Bengal, India.
3. |URL of website https://bit.ly/3WKWB8W
4. | Details of place where majority of fixed assets are [Plot No- J-394,395, RIICO Industrial
located area, Sitapura, Near Chitarala Circle,
Jaipur, Rajasthan- 302022.
5. | Installed capacity of main products/ services Factory not in existence.
6. |Quantity and value of main products/ services|N/A
sold in last financial year
7. | Number of employees/ workmen INil
8. | Further details including last available financial [For details, please contact at:
statements (with schedules) of two years, lists of [progressivemeters.sipl@gmail.com
creditors, relevant dates for subsequent events of
the process are available at:
9. | Eligibility for resolution applicants under section [For details, please contact at:
25(2)(h) of the Code is available at: progressivemeters.sipl@gmail.com
10.| Last date for receipt of expression of interest 09/02/2023
11.|Date of issue of provisional list of prospective |19/02/2023
resolution applicants
12.|Last date for submission of objections to[24/02/2023
provisional list
13.| Process email id to submit EOI progressivemeters.sipl@gmail.com

Sd/-
Mr. Anup Kumar Singh
Resolution Professional

IBBI Regn No.:-IBBI/IPA-001/IP-P00153/2017-2018/10322
For Progressive Meters Private Limited- Under CIRP

Suite 1B,

Date —27/01/2023
Place — Kolkata

1% Floor, 22/28 A, Manoharpukur Road,
Deshopriya Park, Kolkata - 700029

j?«l’?
-] L]
ANUP KUMAR SINGH
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[P Registration Nzo.- lBBl/lPA-OO1/IP-P0N0%§;
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(for immovable property)
Appendix IV [Rule 8 (1)]

(A GOVT. ENTERPRISE)
NORTH 24 PARGANAS REGIONAL OFFICE, 371 /A 12 SHALBAGAN,
BARRACKPORE ROAD BARASAT, KOLKATA - 700 125

T N T POSSESSION NOTICE

\Wrereas the being the of the Bangi in Vikash der Sacurtisation and Financal Asse!
Enforcement of Sacurity int e.asiAcL 2002and in .nr- _xer‘se c4 pcwars cenferred uncer Section 13(12) read with sule 8(6) and 9 ¢f the Secunty ’nlerusl
Rules. 204 Not

WITHDRAWAL OF SALE
To E-auction Salo Notica dated 30012023 under SARFAEAS! Act, zoaz
2 uction Sale Netice undar Sy
©6.2022 in Ac. Mis. Roliable Agro Products Pvt. Lid. (SL, No. w,
shed n s reasgape on 27 122032 atd at BAP porsit bung
{For Property 1)

ruwu(ﬁwmﬂy

! q upo the amount the

noticew fi dateof fthe said
The borrawer having faied to repay the amount,
pessession of the properdes destribed herzin below
dalas mentoned aganstthex namas.
The borrower in particular and the publc in

for

otice is hareby given 1o the bomswer and the pubiic in general that the Authorsed Cfficer has taken
exerciss of powers conferred o hin / her under Section 13(4) of the said Act read with u'e 9 on the:

cautioned not to deal with the preperty and any dzalings with he property wil be subject to the

1) Date of 13(02)
2) Date of Passesticn
3) Claim amour.
1) 09-11-2022
2) 2501-2023

Name of Account /
Borrower / Propreitor /
Guarantor & Addross fuortasaed Eropetty,
1. WS Maharani Tiles And Marble, Prop : Aamtpmandpamewme.menymr
Anup Biswas, Address - Vil - Ambkagally | ol LandAnd Building at Mouza : Paltapar
Patagara, P O - Shysmnagar, P S -|- 25, Khatian No - 1193 & 1199, Plot Ne. ’TB 3)79,52,647.11i= (Rupees
Jagacdal, Dist. - North 24 Parganas. Po- +2.00 cottah, Nature cf the land - Bastu, in| Nine Lakh Filty Two
743127-Bomower the deed No 1343 Dated 21032005 under| Thousand Six Hundred
2 Mr. Anup Biswas, S:0-SriAnanta Biswas, |ADSRO - Naial in the name of Mr. Ananta | Forty Seven and Eleven
Address - Vil - Ambikapaly Patapana, P. O. - Biswas, /0 - Lt Swendra Nath Eiswias, Address - | paisa only) as on
Snyamaagar, P. S. - Jagadcal, st - Norh 24 31.07.2022 along with
Parganas, Pin-743127- Borrower North 22 Parganas, P - | yabooked nterest and
3. Mr. Ananta Biswas, S0 - Lt Surendra ‘ot and Mrs, Pratima Biswas, | incidantal charges, costs.
Nath Biswas, Address - Vil - Amh&analr, 0 Sri Ananta Biswas, Accress - Vill-| jagaf charges etc
Paitapara, P. O. - Pattapara, P. 0. -Shy gar, P.S. -
Jagaddal, Dist. - North Z- Purg as Pn— J:x.ad.nl Dist - North 24 Parganas. Pin -
743127- Gumantor 743127Guranlcr, Butted & Bounded by :
4. Mrs. Pratima Biswas, WiO Sr Ananta|By the Pond of Sn Deb Dytel Dutta, South - By
Biswas, Address - Vil - Ambiapally Patagara, | Common Passage and then Play Ground, East -
- Shyarmnagar, P. S. - Jagadcal, Dist, - | By Vacant Land of S Ranjit Shaw, Wes!- By the
North 24 Parganas, Pin-743127- Guranicr Land of Sk. Mohuddin

SI. No, Br Name,

Phone no, Emai Description of the

7980895071
bmbtr@bgvbank.co.in,

2) 1. Md. Golam Kuddze S'O Sekendar Ak, |AT that partand parcel of the prcpe’lf consisting | 1) 31-08-2022
CHAMPADALI Address - Vil - Kilispur Paschimpara (Dakhin [of Land And Building at Mouza Ishour JL| 2) 25-01-2023
2599305 |Musamanpara). GP-Kotra, P. 0. - Nimdaria. |No. 147, R S Dag No 326 & 329, L R Khatian No. | 3) 21,91,829.00" (Rupees.
bmedi@bgvbank.co.in, |p 5. . Dustapukur. Dist- Nertn 24 Parganas, | 200, Area~4.28 satak. Nature of the fand-Bastu, | One Lakh Ninety One
PIN-743294 - Borrowsr in the dess No 2413 for the yeer 1975, 2t the | Thousand Eight Hundred
2. Mr. Kanai Chandra Ghosh, S/O Arabinda|office of oint SR, Barasal at Kadambagachi, Twenty Nine Only) as on

Chosh. Address - Vil - Kiispur, GP - Kotra, | which was executed on 12.10.1976 & Tite Deed | 3153-2020 2long with
P 0. - Nmdaria, P. S. - Duttapubur, Dist -[No 854, for the year 1997. &t the office of SR of | yabaoked interest and
Norti24 Parganas, PIN-743294 - Guranior  |Kadambagcehi, which was executed on | iscidental charges, costs
3. Ajema Bibi WO Goiam Kuddze VA -Kifspu 24,04 1897 urder ADSRO - Chanceara in the | agal charges elc
Paschimpara (Cakhin Musalmanpara), GP ~[name of Md. Golam Kuddze SO Sekendar Ali,
Kotra, P. O. - Nimdara, FS. - Duttapukur, |Address - Vil-Kilispur Paschimpara (Dakhin
Dist- North 24 Parganas, PIN-743284 -|Musaimanpara), GP-Kova,P. 0.-Nimdana,P.S.
Gurantor - Cuttapukur, Dist- North 24 Parganas, PIN -
743294 . Borowst. Butted & Bounded by ¢
North - B/Ma’sdd!ﬂ’mla Scuth - By tha land
East- By theland of Panchyat Road,

of Si
\htsl By the land of Gelam Kuddze and cthers.

Date : 28.01.2023

Authorizad Officer
Place : Barasat Bangiya Gramin Vikash Bank, North 24 Parganas Regional Office

For All Advertisement Booking
&N
S Call : 033- 6604 3800

TATA ELXSI LIMITED

TATA CIN : L85110KA1983PLC009968
Regd. Office: ITPB Road, Whitefield, Bengaluru - 560 048
TATA ELXSI e-mailinvestors@talaelxsi.com website: www.tataelxsi.com
STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND
YEAR TO DATE FOR THE PERIOD FROM APRIL 01, 2022 TO DECEMBER 31, 2022
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DHASPARA SUMATINAGAR-Il GRAM PANCHAYAT
P.O.-South Haradhanpur, P.S.-Sagar, Dist-South 24 Parganas
Tender is inviled by Pradhai r 1. Canstruclion of waler drain
from house of chandan das to sumalinagar health sub cenler al
sumalinagar (both no-98) under JL no-22, mouza-sumatinagar,
under sagar block. Source of Fund-15th FC, Tender Amaunt-
1201485.00. Time of submission-10.02.2022 up ta 02.00 P.M.
2. Soling of new brick flat sofing road from H/O Khakan Guria to
HIO hibu Purkail al Sumatinagar under booth na-7 Under DS-
Il GP under Sagar Block. Source of Fund-15th FC, Tender|
Amount-423065.00. 3. Up gradation of brick flal soling road
from H/) Sagar Das to Laxmipota al Sumatinagar under booth
no-98. Source of Fund-15th FC, Tender Amount-957663.00.Time
of submission-03.02.2022 up to 02.00 P.M. Details available al
the office of the undersigned & in the websile
www, vin & s.gov.in

Sd/-Pradhan

Sagar, South 24 Parganas

'OFFICE OF THE MANGURIA LALPUR GRAM PANCHAYAT
VILL-Lalpur, P.O.-Daldall, P.S.-Hura, DIST.-Purulla
1 -

E-Tendar are hereby invited by the undersigned from reputed, bonafied
& resourceful canlraclor having goad credenlial of working with
ies lor total. Saurce of

Fund: 15 th FC, Period of completion: 30 Days. Document downioad/
sale date from 27.01.2023 10:00 am to 03.02.2023 04:00 pm. Bid
submission date from 27.01.2023 10:00 am to 03.02.2023 05:00 pm,
Last Date of submitting Tender Cost: 03,02.2023 at 4PM. Bid Opening
dale: 0

2023 at 12 Noon, For details please visit website: https:/f
rs.gov.in.

Sdi- Pradhan
Manguria Lalpur Gram Panchayat

E Tender ID of 9nos scheme
1)2023_ZPHD_456786_1
2)2023_ZPHD_458575_1
3)2023_ZPHD_458907_1
4)2023_ZPHD_458961_1
52023_zPHD_459019_1
6)2023_ZPHD_459067_1
7)2023_ZPHD_459109_1
8)2023_ZPHD_459144_1
9)2023_ZPHD_458700_1

Dale of publishing-28.01.2023

at 9.00 AM. Bid ending date-

04.02.2023 at 17.00 PM.

Sd/-Prodhan
Shimulpur GP
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Office Of The Para Gram Panchayet

Under Para Development Blocik

PO: Para PS: Para Dist: Purulia

NOTICE INVITING o-TENDER
5/2022-23/15th FC dated- 27/01/2023, 06/2022-23/15th FC
27/01/2023 & 07/2022-23/15th FC dated- 27/01/2023
e-tenders are hereby invited from the experienced and resourceful bidders
for execution of various schemes under different development fund. i)
Date of Sule of tender document: 27/01/2023 to 07/02/2023. ii) Last dzla
af of e-tender on or before
6.00 pm. iii) Date of apening of lechnical bid: on 09/02/2023. For (unher
details please conlact with lhe Office of the Para Gram Panchayet.
Sd/- Pradhan
Para Gram Panchayet
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Office of the Kumirmorah Gram Panchayat
(Chanditalad Panchayat Samity)
Vill.#PQ.:-Kumirmorah, P.S.-Chanditala.,
Dist-Hooghly, Pin-712704
NOTICE OF INVITING TENDER

Fi i Gram yat Office published the folls
NIT on 24.01.2023 NIT No-61/2022-23/KGP, NIT No-6212022-
23/KGP & on 27.01.2023 NIT No-66/2022-23/KGP. More details
visit:- https:/letender.wb.nic.in
Sd/- Prodhan
Kumirmorah Gram Panchayat

'OFFICE OF THE LADHURKA GRAM PANCHAYAT
Hura Panchayat Samity, Purufia
PO. Ladhurka, Dist-Purulia
NITNo-2LGP/2022-2023 Date-20.012023
NITNo-1GP/2022-2023 Dats-20.01 2023
NIT No-41 GP/2022-2023 Date-20.012023
NIT No-51 GP/2022-2023 Dats-20,01. 2023
schemes. Terder Form:

1 i Tender Form:
00PM).D: Tender: on 230PM).

H

Sd/-Pradhan
Lachurka Gram Panchayat

OFFICE OF THE
Harit GRAM PANCHAYAT
VILL- Panjipukur & P.O- Sinhet, P.S-DADPUR,
DIST-HOOGHLY, (W.B) PIN-712305 (03213)248-090,
mall Id:- com
Dale-27/1/2023
E-tender is inviled by Prodhan Harit Gram Panchayat, Panjipukur,
Sinhet, Hooghly for the below menlianed work . Inlending
Bonafide having 50% al far for
NIT in similar nature of single wark within last 3 years from the
date of NIT as per Govt. rule against the NIT . All other information
may be seen in the WB E-Tendering portal. 1. Fund — CF.C.G 15
TH F.C., NIT No.-13/HGP/2022-23 ,Dt.-24/1/2023. Publish Date-
25/1/2023, Document Download Date- 25/1/2023 to 8/2/2023
Upto 5P.M. Date of submission of tander paper :- 25/1/2023 to 8/
212023, Bid opening Dale-10/2/2023 at 5 P.M. TENDER ID :-
2023_ZPHD_456775_1. 2023_ZPHD_456775_2.
Sdi- Prodhan
Harlt Gram Panchayat

Office of The BANKRA Il GRAM PANCHAYAT
VILL-BANKRA, P.O-BANKRA,
P.S-DOMJUR, DISTHOWRAH
Memo No-06/Bankra-ll G.P Date:-20/01/2023
Tender Reference No. WBHZP/PRA/BAN-3/NIT-2/2022-23
For and on behalf of the Bankra-Ill Gram Panchayat, Pradhan
of Bankra-Ill Gram Panchayatinviles Percentage Rate tender
through E-tendering for varrious works. Bid submission start
date from 23/01/2023. Bid submission End dale 04/02/2023 up
to 10.00 A.M. Technical Bid open dale 06/02/2023 at 11.30
A.M. For details visil www.wbtenders.gov.in
Sd/-Pradhan
BANKRA lll Gram Panchayat

NIQ, Govt. of West Bengal
Tenderis hereby invited by

the Executive Engineer,
PWD, Kolkata IT Division,
Main Block, Ground Floor,
Writers' Buildings,
Kalkata-700001 from the
eligible contractors for the
following works. 1. Name
of Wark: "Provision for
Temporary high speed
internet service during the
programme o be attended
by VVIP at International
Kolkata Book Fair at
Boimela Prangan, Central
Park on 30th January, 2023
(Primary Internet Feed)"
[Job No. KIT/RW/190 of 22-
23]. SHORT NOTICE
INVITING QUOTATION (No-
163/KIT/Q of 22-23). Bid
Submission Closing :
28.01.2023 up to 05.00
PM. 2. Name of Work:
“Provision for Temporary
high speed internet service
during the programme to
be attended by VVIP at
International Kolkata Book
Fair at Boimela Prangan,
Central Park on 30th
January, 2023 (Secondary
Internet Feed)" [Job No.
KIT/RWI191 of 22-23].
SHORT NOTICE INVITING
QUOTATION (No-164/KIT/
Q of 22-23). Bid
Submission Closing

28.01.2023 up to 05.00
PM. Corrigendum or
Addendum ifissued will be
published only on website.
Sd/-Executive Engineer,
PWD, Kolkata [T Division
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Office of Moukhali Gram Panchayat

Under Bishnupur-l Panchayat Samity
South 24 Parganas
Notice Inviting E-Tondor No.: MGP/041/2023, Date.-20.01.2023
The Prodhan, Moukhall Gram Panchayat, Bishnupur-ll Panchayat Samity,
South 24 Pgs. Invites online percenlage rate tenders for the work of
Construction of Concrele Road fram H/a Sushil Kanthal lo Hio Ganesh
Samanta. Work completion period: 60 Days. Bid submission starting
from 20.01.2023 at 5.00 PM. up o 01.02.2023 at 05.00 PM. Dale of
Opening of tender 04.02.2023 at 11:30 pm. For details visil website
www,whtendars.gov.in

Sdi- Prodhan
Moukhall Gram Panchayat

Office of Moukhali Gram Panchayat
Under Bishnupur-ll Panchayat Samity
South 24 Parganas
Notice Inviting E-Tender No.: MGP/040/2023, Date.-20.01.2023
The Prodhan, Moukhali Gram Panchayal, Bishnupur-! Panchaya( Samity,
South 24 Pgs. Invites onli
works of construction of concrele drain al different placus Work
completion period: 60 Days. Bid submission starting from 20.01.2023 at
5.00 PM. Up to 01,02.2023 at 05,00 PM. Dale of Opening of lender
04.02.2023 at 11:30 pm. For details gov.in
Sd/- Prodhan
Moukhall Gram Panchayat

Office of Moukhali Gram Panchayat
Under Bishnupurdl Panchayat Samity
South 24 Parganas
Natice Invitin: der N GP/042/2023, D: -20.01.2023
Tha Prodhan, Moukhali Gram Panchayat, Bishnupur-ll Panchayal Samity,
South 24 Pgs. Invites online percentage rate lenders for the work of Tally
pilling at Subodh Malik's Pand. Work completion period: 60 Days. Bid
| submission starting from 20.01.2023 at 5.00 PM. Up to 01.02.2023 at
05.00 PM. Date of Opening of tender 04.02.2023 at 11:30 pm. For|
details visit website www.wbtanders.gov.in
Sd/- Prodhan
Moukhall Gram Panchayat

Khandari Gram Panchayet
_Unara~Jambedia , Bankura_
e-NIT No.-01/KGP/23 Dated-25/01/2023
e-NIT No.-02/KGP/23 Dated-27/01/2023
e-NIT No.-03/KGP/23 Dated-27/01/2023
e-NIT No.-04/KGP/23 Dated-27/01/2023
“All details of Schemes, Schedule dates and terms & Condition
can be obtained from www.wbetnder.gov.in and Khandari Gram
panchayet Office.
Sd/-Pradhan
Khandari Gram Panchayat

Moshiara Gram Panchayat
Vill: &P.O.- PS.- Dist.-
NIT Nn-1ZIMDshGPIZD2Z-23
Pradhan, Moshiara Gram Panchayalt invites Tenders of
few Canstruction works in Moshiara GP area details of
which are available at www.wbtenders.gov.in website
and the Notice Board of Moshiara Gram Panchayat, PO-
Moshiara, Dist.- Bankura.
Sd/-Pradhan
Moshiara Gram Panchayat
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anyworking days.

- Prodhan

Sd-
SRIPATIPUR ELIPUR GRAM PANCHAYAT
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FINANCIAL EXPRESS

Canara Bank

ta Undertaiing

FoRuG ghrsee)

INVITATION FOR EXPRESSION OF INT
PROGHESIIVE LTERS PRATE LATED OPERATING 1%
MANUFAGTURE OF ELECTRIC ETERS AT JAPUR AND DELH! E-AUCTION SALE NOTICE FOB SALE OF IMMOVABLE PROPERTY UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL RSSETS AND
LSl -y g ENFORCEMENT OF SECURITY INTEREST ACT. 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) BULES, 2002

wer(s) and Guarantorls) that the below descri

aysical Fassessian of shich has been tazen by the Au
g £ there le” for the recovery of dues to the Bas

ragan, s dotalized inthe table below

e 13 hereby gives
torgedicharged to
"J'uui-m Secured Cre

13{2) % furth

Cn LES‘TI’ i!'PLC‘.‘)ﬂSﬂ M:sf! wawfecenbankco a

B o et w0 wih | Prograssive Mesers P
NOTICE U/S 13(2) OF SARFAESI ACT 2002. {hereinafter relerred to 33 Act) riw Ruie PAN GNP N N L 1377
3{1}OF SECURITY INTEREST (ENFORCEMENT) RULES. 2002. >
(1) Mr. Gurbachan Lal, S/o Mr. Thakur Dass, Fouse m K 3. Parap Nagar,
Jaiandhar, Jalanchar- 144003, Punjab
(Z} Mrs. Neeru Ranl Wio Mr. Rajeev Kumarand De MI Prabh Dayal, House Ne.
4 ')Z Punjabd, at
ol, Jakys

the Constructive i/
on *Asiswhereis”, Asis whatis”, 2
teresttherecn, charges and costidue (0 the

Reserve Price

Name & Address of Borrower Total | Description of Properties [Type of]
& Guar i Posse

Uiabilities.

ssion

ns
TE€ 3
=
5 &
=
@
é

Contact Senior Manager, Canara Bank, Mathura Chowk Branch (Ph. No ) 9412751027
e-mall id 18521 @canarabank.com EMD Amount Afc No 209272434 IFSC Code: CNRB0018521

1. Sh.Anf $foVakreeda (Borrower) -u.su.cn":v house at water rate no. ) &
5 281001 2/187 {new), Anar gali Manoherpura, Tehsi: &

talarea measuring 810053 mt. | £ | Date 4 Time of e-aciion:

215 a) Sfo Fattu Bounced o3 i 13022023 11, 3(] A

s House of 121230

Suraaj P\QRYN H!J\ v(‘l:hl.] SOUTH: House
ofKailash

40 F
The 7 of you as princpal b
b

un
wver and 2715 37 as guarant
from our Bank’s Jalandhar brancn Federal)
Housing Loan (FHS). Aic Ne |6|§7330000179 n! Rs 15,00.000/- (Rupees,
Fifteen Lakh Only) on 12.07.2016 afier 2xea e agreements| [T
foan cocuments infavoir ofthe Bank
Toviards the securty of tha 3
and 3 ofyou
inrespectofinels

zoobigantsice-| |*

>’m'vl(v owned

10 Brre 1083 2023

‘.,.,z .:cc |

1.5h Abar (Borrower) Mac
, Valmd Naga atpu
2.5mt. Shayaray acd {Urt Sayora
(Guaar
£94,Pat

Residentia! property at mauza lalsinghpura
Khagdar, within N:"r.)(' shran Vatta Il phase,
a Tessil & Dist. M.

Symbokc

am gal., Mat!

1.5mt. Pushpa W/o Jagadish (Borrower) 96 =
puram Mathura Bangar. Mathura - 28100 -
Anil Tarker 5/o Badan Sirgh {Guaran! £
B*r( Vilage, Te“« Jatangar2, 1430 .N‘wl)u :l Pungzb Stata wi Ladapos Rifavanan, Mathurn 3 A a
tne regsiration Sub Distnct of Jata tedsedonEastby:| | Place - Koata bl Fw" ;} 3"'/0 .,‘&
Road 24, West by: Proerty No.24 Ncnh by Propesty No 2 and South by;| Loate zr12e2 e o
Property No 4 and present 2d . West by: Propery Pt of Mahender 3=
No 24, North by: Tricts Kapoor ard Avita Chopra HnaK 1-2 and South by: i
e Gusta H o, 35 K (Morefuly Gaserbed in Sale Deed (Wasika) No. 2853 FORM A 1. Sh. ahul Alsm $/0 Baheed Khan (Boriowet} Residental property at Racheshyam colony| 2 @
:‘.:ud 1207 2018 of SRO-Jalandna PUBLIC ANNOUNCEMENT £42/16, Rachey Shyam cakiny Mathara - 231003 mside khasea no. 231, Mauza Jaisinghpura | 3
Tre oresad moraged Sac YT = Bangas Tehsi & Dist. Mathura. Total area E
4 f 2 ‘ futios QW p3 e ! 13.02.2023, | measuring 34.20 33 mt. Propert; S
assets’ Tha indersigred be ")m‘!""vﬂ"ﬁcé”'?" Faceral Bank LS herey e WR“S“" n Procoss for Caporte Prsons) Rog thira—24100 + It & other Begar /o Gabeed Kureshi chnvtum g
2l a sum of Rs. 11,19,98207 {Rupees Eleven Lakh Nineteen FOR THE ATTENTION OF THE CREDITORS OF Charges | t 0ad 16 S C2 10y 1
Thousand Nine Hundred Eighty-Two and Paisa Seven only) s dus from you VEE ESS JEWELLERS PRIVATE LIMITED theron 1 et 2

aly a3 on 04.01.2023 undar your Federal Housing Loan (FHS) RELEVANT PARTICULARS

i 1 $riNocp Singh vkal /0 day orrower) 2.
NantoﬂCmpon'u D(bl!x Vee Engners Privata Linited Vikas Nagar, Krishna Nagar, ‘A)"wr; 281004 2. 1573333
S

nds Wo Luay Singh (GuarantorVill &
Kharsi PO Ranhera, Tehs) ChRats, Mathura - | 13.02.2023, | 21085 51, mt. Property owne o
281 + Intt. & cther; Uday Singh, Bounded at : EAST : 15 wide road,
WEST Inderpuricaiony, NORTH : Pict of mere
wale, SOUTH . Ple
contact Branch Inchiarge, Canara Bank, Mathura SWIE Branch (Ph. No.) 8192803589
e-mail id cb4035@canarabank.com EMD Amount Afc Na 209272434 IFSC Coda: CNRBO00403S

ofthe B—,n« In view of|

\"ua e b ebj‘aﬂ’ﬂb,fﬂ'aw,
aniu iy resis akong with 2% overa
LoaanKS)NcNo 16157300000378 fror 'n‘d
o5t within 60 days from the date of this notice mq which, B2 Bank

exsress 2 the powess undi ion 13 of 2 Act again: d e 2t
mentioned secured assets such s taking possession thereof induding the right lo

2017-2018/10322

L Gov . a Ercla, s,
4 2. Shri khan Sirgh 02 Mathura 200 Sq mit i § < name 2.27,850.00/-
Ramsanehi (3], Plot ne 8, Radhika Enclaye, unn £ otner] ShriMalkhan Singh. Bounded at. € 2
i, GoyerohanRoad, Mathura {U ) 281-|  Charges | colony, Flot of 9, North ,«M‘, 18'feet,
€ Kumar (Guarants) 570 BabuRam | theron h vesh Kahar Singh

med a, yoush
' securad assets wi [L}(\‘é‘ LI’TE of e-action:
gy Faruknabad foud, Udaipurs, chaneous e e i
kput, Etawat (U P) 206-2534, Smt. Maniu £MD Date - 10.62.2023
v {Gaurantor /o malkhan Singh, Nagha
Dharmsala, Bakesar, Ewsh (U #) 205124
N/s CHAUDHARY AUTO PARTS (Borrower} | As. 1T OF ONE KITA PLOTNO 19 KHASRA NO 437
1"'0'!5" Prop- PRAMCD KUMAR, 526 RADHIKA | 9,26,734.50 | & 448 SITUATED AT ROSHAN VIHAR, MAUZ;
VINAR, athura { U P ) 261004  sson | LOHVAN, THESIL MAHAVAN & CIST MATHURA
A % THE NAME OF

exoenses in

sae prooeeds of the secured assel

E of Lhe balance amo
»

% tha dues are not
o bank shall procsed acainst you perscnaty

thout further nctice. Your attenton 's aiso)
3 13 {8) of the Act, & respect of tire avalabie, 1
7ty propertas)

for the rec
4 19 the provisions cf
the secuned 3s3ats (98

g _U‘.r-‘rvx:rw.sa’«’clr\

ut presudice to the cther nghis and remedies avaiable ko s a3 G e o g 2. Shri. PRAMOD KUMAR (Guarantor) 5/c| 13.02.2023,
the bank o recovering s dues. acien 2 UBAIVEER SINGH 347 ROSHAN VAR JAVUNA |+ Int. & o Bounded at
e PAR, LOHVAN, MATHURA{ U P } 281001 3, Srm 032, North : ime of e-action:

URFAILA DFYI (Guarantor} W/o RISHI PAL, | feron copert Rasta 15 Fent Wide 102.2023 11 30 AM
253/114 AJANAK PURI, Mathura (UP}- 281001 2. EMT GF ONE KITA PLOT BEARING KHASRANO WI1230PM
30 SITUATED AT ROSHAN VIHAR, MAUIA EMP Dake 110.02.2023
LOHVAN, THESIL MAHAVAN & DIST MATHURA
MEASURING 8161 SQ MTR IN THE NAME OF
SMT. URRSLA DEVEW/O RISHI PAL. Bounded 3t
East : Piot of ladi, W o
o1 e kol Compary Law Tiiwrd 13 crdered Pt cnmrercemet o 3 R SW‘““P:C %
VnEuhnknmeonanl an Sheatac ORI
arvop cabd iz o

 notice wag Assued 60 12.01.2023 and

hatect 8

was :-e'»w!cyou o seerms|
& F# L 2002.

Far The Feceral Bank l&lswda:e‘lu Presidert
{Authorised Officer under SARFAESIAct)

Oated this the 27" Day o Sarnsary 2023

le to verify its contents. The Indian fossons a1 e s0%rass ey 1‘(;‘(§<*:::::‘&“;;iﬂ:vglsgur:é‘a;,rf:w m“ i i; rgr‘\usw Hokd mm:; .n’ E ng| 2 n,; Ts.‘mm
Express (P) Limited cannat be held responsible for suct NATHURA DY TAR SRADESH 2010045 Sh VA | - gvon . | auring 50587 Som Beumdodan: EAST-Plot | € SRR
contents, nor for any loss or damage incurred as a KUMAR SINGHAL /0 S/O KRISHNA MURARI = 14, ¥ 5t 0o K-4: 2Metar[ S |, x,-,z Time of ¢ action.
SIKGHAL, 140 GHIMARPADA BAKAL PUR . .VL.eRD‘\i SGUTN Plotno- 302.2023 1130 AM
rx&tﬁ;g::;ﬂ:ﬂ:mﬂwmmmes a;;ocnauuns :r MATHURA LTTARPRADESH 28112 (Prop &| Charges D' Mo
r - Guarantor) theron 02.20;
We therefore recommend that readers make 1. M/5 SINGHAL INDUSTRIES ( ez| _ as BT ol Lease Hold industlLand and Butdrs | 2 Rs. 405500600
necessary inquiries before sending any monies or nusmzs«s.&smeum:,».u HURAUTTAR | 8747077 53 | Property Situated at X-42 Site B UPSIDC| 3 Rs. 405500.00
entering inlo any agreements with advertisers or Intonm Resciution Professionai of V. n 5“ %7 5(’;"' SNém‘)\ “P';"“'\’E ason ok ’19‘(“ “50" Boundedat: EAST:Plot| €
i : i ;> NG v RA SINGH, | 13.02.2023, | e K43, WEST: Piot nc K41, NORTH : 12 Meter L ‘ £ Time
a‘:z&:s:rc““g on an advertisement in any manner ’ LA Uraanvie, 42 JAGDISH PUS HOUSE SADAR |+t & otnér Wide Roudro 24, SOUTH: Fidtno- 25 Y 023 S
g CANT, Mithura Us Charges 230 PM
3, 5 (Partner) /0 MURARI | theron cra0 Bre 304
LAL, WARD NO3 TOWN FARAM, MCHALLA
KADCRPURA FARAH, MATHURA UTTAR PRADESH
. . Branch: Bansal Complex. " z
9 Possession 1. Sri MALKHAN SINGH 5/ RS YADAV, Rs. I the Part and Parcel of Land & Bulkdng Plotno | 2 Rs. 2273000.00
ln Kendriya Hindi Sansthan Road, Notice {Borroweer) NAGALA DHARMSHALA, BAKEWAR | 5029261.90 n (l-m } & Khasra No 136M Situated at Mawza| 2 Rs. 2 00
Khandari Byepass, Agra ETAWAH, ETAWAHAUTTARPRADESH- 206124 ason  |Khamint Ancurun, Radhica Enclave Teh d| E
The Nainital Bank Ltd yop J 13072023, |disteict batura (U ) Owned Uy ti M & Oyle & Tine of eace
[« Intt. & cther] Singh Measuring 200.00SQM. e 13.02.20, 30 A
Charges v 18 Feet, WEST : Plot nod, DAL """.
theron | Rasta 18 Fecr, SOUTH - Land of Aames WP Derez10.072008
3 ity Ineerest {Enfrcemant) Rules 2002, issued Demand Nasce cating upen the barrower(s)ig. Singh
schedule b !ncpay. B0 4‘,3#&7"-‘ te ¢! 1. M/s Radhey Ram: Boot House Prop.: Shri Rs. EMT of Residential Budding/ Mouse Propenty, | £ Rs. 5075000 00
\irereas, The bor 18 Vgaran Devendra Singh Chaushary $/0 Shii Virpal Singh, | 5464724.04 | Situated at 832 2t tawsa Binspur Ardurunl | 3 ¢ 50760000
lges o 832 Prahlad Nagar, oee. Hmcl Goverdhan | ason | Praniad Nagar Colany, et Mathura | €
sl somidape Palice, Mathura (UP) 2. Shei Deverdra | 13.02.2023, | Measuring 167.22 Sq bite Owned By Shavinnal | & | Pt I ofepaction:
2 e e N Singh Ch iy 310 S Vg Singh (Peap and ot e othe nded at * EAST : Road Colony, WEST 15133073
&nd the pubic in goneral is hereby Cautoned nat 10 deal with the prog Guatantor) 832 Prahlad Nog, Opp. Chiarges | Plotno 833, HORTH : Ruad Colony, SOUTH : Plot £MD Date - 10.02,2023
<t 0 Iha charge of Nainial Bank lor entoned in tha scradis, Tha Bemomer's Goserthan suisce, Mukbrs (U 3 G Vipad | theron | o 65
ArASIor S merigagors Stenton s invied 1 the provsion of S Sacton of tha Act, in respect tims avazadie to Singh S/0 $h Tara Chand (Guarantor} B-3
?,?,t piaualos s > Fratlad Nagar, Opp. Hote! Goverdhan Palace,
=M e MH‘C-‘:)SEH g
Tats of Date of )
Demand Notice Povaar
““""""’"""’“"“"“’"" e Amount (170) 1. Sri GAIENDRA SINGH 5/0 DEV PRAKASH Knasra 19 238 e K ik no 64 stuated 2 Rs, 447000000
hur| 04, 08 2022|A « (Borrower) VILL USPAR. POST USPAR, MATHURA | 3160553.34 | Maw Palkhera Narsi Bil l‘o ony Phase 1, _g Hs. 34700000
N a8 UTIARPRADESH: 281001 2. Sh. AGOPENDRA|  £son_ . | febsi and Dirict Mathura (UP). Ouwted by Srai| €
1) ‘a 3 Zamel Khara, ?2235 167’- & SINGH §/0 GAIENDRA SINGH {co-applicant) H | 13.02.2023, | Gajendra Sirgh S/o 51 Dev Praiash Massuring| @ | D3te & Time of e-action:
it g rs o 3..\ = NO 78 VILL USPAR 1, POST USPAR, MATHURA [+ Intt. & other] 149,36 SAM, Bounded 3t : EAST ; House/Piot No BOT IR
s Zanr Gddia Qurasn S UTTARPRADESH 281004 ¢ |6, WEST : House Plot no 63, NORTH ¢ Rata
o &.048 A, & 15.FL 25 ek whie o Coloy, SOUTH: House Plot noS 1
S0 S Fayaz Khan, Add.- 3 2. Noth- Housa No. 38733 Rajni Cradda. South- 1. Shri. CHANDRA MOHAR KMANDELWAL Bs. €mt of Ona Kita House sitated atPlotna6 & 7at| &
Lohamarsi 2 No. 38/40 Mohd Kadr Qurashi (Eﬁ‘r’v‘nkl‘v; S/a GIRGHAR! LAL, NEA CR[\é&N 107703300 | Khasra 45 S514A M hu ﬁ)rﬁ,\( inside 2
VIDVA NIKETAN SCHOOL MAHAV] sson | Vidys Kun Near Govind Nogar Secior-pensd| - & o e-
| Date: 28.01.2023 Authorised Officer MATHURA 2 Shri FANCHAN KIANGELWAL | 13 052073, | & DAt athors 7] g | 5| PG T T
(u.ul.l er) GIRDHAR! LAL NEAR RA'A.‘I [+ Intt. & cther] Bounced at . EAST . Piot of Vijay, WE! ST 15 Feet - 101230 Py =
VIOYA KIKETAN SCHOOL, SAARAVIDYA COLONY | Charges | wide Gals, NORTH : Piotaf Naval, SOUTH: 12 Feat £MD Date - 10.02.2023
MATHURA theron wide Gali
1 M5 Shri Chotarbhui Cement Enr & Ruileing s EMT of House Property, Situated at Mohaila| ¢ s 2066000/-
A AXIS BANK LTD POSSESS'ON NOTlCE at umsoanmvsnmw Sh. Mukut 8hariLat | 1630161.86 :"*""1‘“”]““"‘ FARAH, Dist. ”ﬂ""h; 3 16600/~
4 Do Gl il t] [ 8 v, Voot Vs o8 sonty ant Sromond| & | Date & e of e-accion
Retail Asset Centre: 151 Floor, G4, B, Sector4, Gomt Nagar Exiension Lucknow, UP 226010. FaahiMainie;, 211122 2 St it o 13022023 | 1 artar, Horth: House F | eizniiad
v ) B, J " shankar, Horth: House of Lakkhe SOUTH: House
; Pachauri (Prop & Gnram_ ) 570 Sh tal, 12
& Regsstered Offica: “Trishul™ 2rd Floor, ow.&mmmmph.muwmm Ahmedabad-380008) 232 MauKadhepiira, Farah, Math mu.un, Y | ofsatah MD B wc, 2023
3 re as the u of rthe S
£ Reconstruction of Financial Assets & Enforcement of Security Interest Act, zoozand in exercise arpow Contact Manager, Canara Bank, Vrindavan Road Branch (Ph. No.) 9412751084
5 conferred under Section 13 (12) read with Rule-9 of the Security Interest (Enforcement) Rules, o-mail id ch18863@canarabank com EMD Amount Afc No 203272434 IFSC Code: CNRBOO1RSE
§ Issued Demand notice mrm‘m)ﬂhwmmbﬂmﬂ!mmmm 1. Shyarweer Singh $7a Fauran Singh {Borrower] Residential House Situated At Khasra No 53/1 R 37.45,300.00
& failed 1o repay the amounl, netica is hereby given ta the borrower's mentioned here in above in particular| 132,76 gai Qwairya < 2k, Mathura UP Mohalla Saray Azmabad Te! s 3,
and to the public in general that the undersigned has taken Possession of the property described herein| 3 13 W/ F {Guarantor] on 2 92
boluwlnuudsuvlg;nwms confer on him under section |3(4)olhuumfmmmmmaarm b "J‘-“"""“"’/m ;;“"‘ S Upatioons | 136230 ORT
\r"ﬁ("-ﬁd wath W/o Sahab Singh (Guarantor] | Inft. & othe EFect Wide SOUTH: PlotOthers
Said Rules. The borrower's mentioned here in abova in particular and the public in general are hereby| a Tehsd Mathura Mathurs UP 283001 3. | Charges %n 5y
cautioned not to be deal with the said property and any dealings with the said property will be subject to] Sm. Veerwath W/o She Pooran (Guarantor) Vill theran 23
the mortgage of AXIS BANK LTD. for an amount together with further interest incidental expenses, costs, Xota, Tehsil Rtathurs, Mathura UP 281001

, elc. on the amount mentioned against each amount herein below. The (sYCo-Borrower|
Contact St. Manager, Canara Bank, SKJS Branch (Ph. No.) 8266318696
(sYMortgagor(sYGuarantors) atenton I Invited to povisions o sub-section(B)of secion 13 o th Act, in e-mail id ch2868Ecanarabank com EMD AJc No 209272334 IFSC Code: CNRB00G2863
respect of ima available to redeem the secured assets.
1. 0S SIVER HANDICRAFTS (Borrower) Prop Rs. | EMT OF Commercial Shop No A -1 )
AmL Due s pet AMIT AGRAWAL SO RAMHDAS, A-755 JOHAR! | 1965346.00 | Véas Market Arsa 13.50 Sqbter tehsd and distei
Description of th GAL, MATHURA- 281001 3s0n | Mathurs up Owned By Pyush Agrawal, Bounded
Name of the e - 13022023 *Shoprio 133, WEST : Shop No A-131, Date & Time of e-
dd Property  |Date Demand nofice -t &t 2 0 1140, SOUTH: Doorof Shop el i e
harges
Possession Date o EMD Date : 24.02.2023
theron e &
| Sunl Kumar (Borrowar) /o Sh. Suresh | Land/Property Admeasufing Areal Ra. 7,51,311.00'. Contact S M C Bank. Mathura MAIN Branch (Ph. No.) 8132804598
b0 & ontact Senior Manager, Canara Ban! athus AIN Brand No.) 813
Chand, Mrs. Sheela Devi (CG-BWWH)‘;‘I:‘;S ssh:’w;ms':‘u“"d 8 H ason email id cb0158@canarabank.com EMO Afc No 209272434 IFSC Code: CNRB0000198
Wio Sh. Suresh Chand, Both Rio- H. No-29, 0 20k 0L T Pl Knore| 22092022 1 Vi % Togit Giroh g
) 1 ineata Kumari (Legal Heir of Acitya Sy — 4
Shri Nath Puram Colony. Pall Knora.|\snma Nagar, Mathura, Utiar| *Merostd Chaudhary) W/o Late: Addya Chaudhary , Being | 155427873 | Seiential operty stasied at oo 3
Krishna Nagar, Mathura, Uttar Pradesh,}Pradesh. Indla - 281004 other expenses I'PF:I ;as;[rlc! Late nmuaﬂtﬂm.dhlam ”;‘_g"“ Sndrin Chandanean shase 1. Tehsl and D £
India - 281004 Boundarles:- East- Plot Number|  22.09.2022 F et Tovaneh ooars | o s oo Methura ol Arex; 6410 Suare Metar i h
20, West- Road, North- Plot No.| 3572025 | toaedian Vinwets Kumac) wlo. Lt AOItYA|  Changes: | ea oty T Chagdhary Boumded
Za.Soum Part of Plot No. 29 chaudharylogal heir of late Aditya Chaudnany3. | theron hriniwi auhan, SORTH - PART OF PLOT, me of e-action
Ram Kumar ST {Borrower) Sh. Mangal Sen. | La fy Arca W Ra.7 93,005,001 bace Adiya houebary i) ordian SORTHEPATORFLOT FSE e
Rlo1- H.na. F-8, Ranchi Bangar Kadab, Vihar} smm al Hm F4, 68 6. Ve st et te Aditya chavdhary 4 D Date 24.02.2023
Township, Mathura, Utlar Pradesh - 281001, | Vihar Awaslya Yojna, Nn 15.06.2022 'Ervm (un—.m)\(m ot ) La g
; sudrary de
Rlo2- Cla EMP Code- 54612, HVD (P) Ronchil 4 jnargst & CHANDANVAN PASE 1,
Gradedl, Baharal Petoleum Corporation olher expenses. (C ;
S—AG—— Guarantor) $/o
Lid,, Mathurs, Utar Pradesh - 281001, Vi £ o' oo “wecs. pump House,| _ 15-08:2022 CHANDANVAN PHASE 2, Higtrway, Mathura
Kumar (Co-Borrawer) S/o Sh. Ram Kumar, North- Plot No. F-7. South- Plol| — 23.012023 |
Rlo H.no. F-8, Ranchi Bangar Kadab, Vihar| B ) For detads terms ard conditions of the sale please refer the Canara Bank's website W, cararabank.com of may contact the related Brarch during of
ngal No. F-5.
Township, Mathura, Uttar Pradesh - 281001 lo. F-3. ;::;f;: E\:‘;&_ nﬂgzg;, Authorised Officer reserve the right to cancel the auction at any peint of time. For more information contact No!
Date- 28.01.2023 \car, Axis Bank Lid)

Date: 28.012023 Place : Mathura Authorized Officer, Canara Bank

financizleyn epags - in ae a ae e New Delhi T ae e
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FORN No. 14
NOTICE UNDER RULE 2 OF SECOND
SCHEDULE T0 THE INCOME TAX ACT 1351
DEBTS RECOVERY TRIEUNAL JAIPUR
{1 Floor. Sudharma-II”, Lal Kothi Shopping
Centre. Tonk Road, Jaipur)

Dispatch No. ORTIIPT28  Date 23422022
RCNo.5350(2018  NextDato 22022023
NOTICE

A
Certficate Holcer

Cther
Cartificate Di

-

To

1.Mis New Kings Fashion Hub, a
preprietorsrip frm throush is propretor
i Hotan L ety S5 Stk
Lal Chiucha No 5.

e Mo DM S

Lat Chaushary. Progt
Kings Fashion Hib R.'

o s i,
\amnan Negar A Hearapura,

Rox,
Ths s to natiy that s per the Recovery
Certfeais issuet  pursuance of onders
sty e Praving Ofow, ORT lagir
OA/33012015 a7 smaunt <f Rs.
11.38,6320 (1n words Rs. Eloven Lacs
Thiry Six Tousand St Huncred Ninety
Two Only) along eilh perdenteifie ard

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: 1* Floor, '‘Dare House', No. 2, N.S.C. Bose Road, Chennai-600 001

EMAND NOTICE
UNDER THE PRGVISIONS OF THE SECURITIZATICN AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT

) Chola

OF SECURITY INTERESTACT, 2002 (*the Act"] AND Y INTEREST 2002 ("the Rules™)

deing e Auttored {tre Sacured Cradtct) under the Act and
n avercice of dor Section 112} e 3 issued Gemard At caltng upon
pe oy Somowtls) (o reay e et 'vm-'\u*i1rz sespectie notceis) wihn €0 daysfrom e date " The

Flr\ancu lelrcd

Coturn o D martzags:

arged r or
PNB Housing Finance Limited er L Secured Crishos wilbasckd o ASSVHERE S, AS u WHAT IS and wrmmnmm 15 BASIS

[APPENDIX -IV-A - E-AUCTION-PUBLIC SALE NOTICE OF IMMOVABLE PROPERTYIIES|

E-Auction-Sale Notice for Sale of Immoveable Assets Under the Securitisation and_Reconstruction of Financial Assets and

Registered Office: 9™ Floor, Antriksh Bhawan, 22, K.G. Marg, New Delhi-110 001
PH.: 011-23357171, 23357172, 23705414, Website : www.pnbhousing.co:

ervort Sl 2002 amerdtec 4 on S Fou

Vs websde e

ith the secursd 2ssetls)or wznsferrng by vy
theat priof wriitten consent of the Sacured

1303) of the Act, whereby the Darrower(s) sre tesiraived / proitited bom cposiag of r ceatan
of cale, lease or ctherwise {other than in tae ordinary course of butiness) any of the secured a

C ’-r‘(o) 2(s). therelore. ovided mM/:.PNl Hmnmg i
,,Jmmn_u[:,.,nm»q“ o.M o A Natraof | Description of the Reserve M Bid | inspection| Date Known
possession | Properties mortgaged | Price (RP) | (10% of Incremental i
Name and 4dress of the Borrew Leakat /At | Descrigti RP) Submission Rate
Loan Alc. Notsl: HLCUPRCITD e o
‘Randhle Sharan Bhart 2 Sunita Jagdambd: 3 ©) D) ® n (G) H) 1) o
L gl Salta laptaatn 2 2039208 (1 TewatyFoxe ummmwu/ Rs24,05,10575/ | (Physical] | U~ No 192 Grourd Fio | 14.58,000/- | 1,45,6007- | 13.02-2023 | 10,0007~ |09-02.2023 | 14-02-2023 Nil/
Both ate /o - 10 Salsa Jap, Hopsibon A2 Mso 2l 1 3|y ity T Tew (Twenty Four Lakh Ninety Mo 142, Shee Ganga 11.00 AM | 1030AM | Not Known
Shyam Hager (Ocsch Enclavel Khods Jegannatipn, T Cuaksa, besr | = smm Singh Five Thousand One. Freav Bors R Snw 10 10
|Snnduvan Garder. Joigar 363 903 Rapsthen. Shekhawat Hundred Five R: and Nagar : 0400PM | 0200 FM
s R =y = oo | Sevety Five Pass Gn) havwara, nipur, ‘.;,,..,
50 days from ‘o cate puslatn (g r win spplatl rterest, sl teres, beunce chargen. costand expenses Hl the & HOU/IPRIGS T R 201 ” o [37,05,007-| 10,6507 3-00-2083 | 76,600/~ | 0902263 402 T3 | Nl
& 2nd Finance Compeny Lid. 5 a secared areditr and te b 383073 (Twenty Lakh Eighteen Kardhani, 11.00 AM | 1039 AM | Not Known
rnirﬁbylt'mrn nuimm.:cbh;.: ty 4 propenties baag the secured ongaged oy the mm#,v Mahash Chand | Thousand Eight Hundrad b6 10 10
1 the event berrowerts] a-2 faile i;bﬁnm!uh\“‘l’u , Th o # shall 52 entited 1 ercise 2 Sharma Thirty Rupecs and Forty Jaipur, 0400PM | 0200 PM
v néet o el 53 aclud ng but st [mite: e the cerm o (Borrower) These Paisa Only} as on Jaipur, Rajosthan, India,|
Pers St s s o 4 il | matiaru 2102019 203012
aveking a1y Sther remecy Ad argreatize pay! R ATTACH
AND/ORSEAL ! the i idental et L *+ o the best
trarsfoe. Subsecucrt (o
g taeng lmhdgq and mlurmnlu\ of the authariced Offcer of PNB Houning Finance Limited, thers ar no ather encumbrances/ clsims I respect of above mentioned Immovable/
250 has angat ™ it 1o cover Mo e T
¥ e 1ef 3 the cther Secured {rocaon arder the
3y other sw T Atondate. th he mthort CHIRHEL from seiing Alenating Andof HISOSInG O 199 abine Immavats'e prope-ties/
1he attertion ol Ihe barrow: 2 respedd of trme valadle, ¢ redzem the secured axsels and furlber fo Section saured aseats. .

2 Yousre, hereby crdsred o apreatbetore
unders gned 0 23.022023111.00AM.
In ad3ton 10 the sum a'cresad, you wil
as0z2iabletopay:

3

y ke the imsocctonof trepleading i the procesingsorders o sed o

his aucron 46 g«\.’u'ijrum

f«h»'c n Credor & berzisancf b A haties s 3. Plesse e ihat i Lems of ke X3 92. the b e depeesit 2576 of the smourt of saie price,
wel 1106 <igne: il ey . can colecttha same 4 3 wof Hany, sama day or not later than raxt war 3aris} coly b rece.pt of 25% of the sale
B e e e s aganst you. R o the secured credior in accandance veth Pule 92} the Secuny interes R Traremaring ,sx.wkmrﬁu,a atior amount has 15 e deposited
{ordyand Sovealy e s suthocired Oflcer By eha puehase v 13 days. o the dat of wkrawiedgererd of sale can 2ot ane i defauit of .ch depost, te property/s et srt e rezok
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